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(ii) A statement (Hindi and to lay on the Table :
English versions) regard- '
ing Review by the (1) A copy ecach of the following
Government on the work- Notifications (Hindi and Eng-
ing of the National lish versions) under section 28
Remote Sensing Agency, of the Mines and Minerals
Hyderabad, for the year (Regulation and Development)
1982-83. [Placed in Lib- Act, 1957 :
rary. See No. LT-7183/83])
(i) The mineral Concession
(8) (i) A copy of the Annual (Second Amendment)
Report (Hindi and English Rules, 1983 published in
versions) of the Indian Notification No. G.S.R.
National Science Academy 645 in Gazette of India
New Declhi, for the year dated the 3rd September,
1982-83 aloog with 1983,
Audited Accounts.
(ii) S.0. 3074, published io
(ii) A statcment (Hindi and Gazette of India dated the
English versions) regard- 6th August, 1983 autho-
ing Review by the Govern- rising the Geological Sur-
ment on the working of vey of India to carry out
the Indian Na‘ional such dotailed investiga-
Science Academy, New tions for the purpose of
Delhi, for the year 1982- obtaining such informa-
83. [Phoed in Libl’lfy. tion as may be necessary
See No. 7184/83] in the arcas specified in
notification in the State
9, (i) A copy of the Anngual of Karnataka. [Placed in
Report (Hindi and English Library. See No. LT-
versions) of the Physical ’ 7186 83)
Research Laboratory,
Abmedabad, for the year ;
1982-83 along with Audi- @ e e
ted Accounts. versions) under sub-scction (1)
of section 619A of the Com-
(ii)) A statement (Hindi and panies Act, 1956 :
English versions) regard-
ing Review by the g .
! Government on the work- @ l::;:wm b{ bet h:"m}
ing of the Physical
Research Laboratory, g:ml(udrea::'l: .dlr;nuOra
Ahmedabad, for the year lm"‘fg B vt 1 ”';'
1982-83. [Placed in Lib- " you g
rary. See No.LT-7185'83] ‘ B
. (ii) Annual Report of the
Notification under Mines and Minerals Kpdromukh Irom Ore

(Regulation and Development) Act and
Review on and Annual Report of
Kudremakh Irom Ore Ltd., Bangalore

for 1982-83

Company Limited, Banga-
lore, for tho year 1982.83
along with Audited
Accounts and the oom-

THE MINISTER OF STATE OF ments of the Comptrolier
THE MINISTRY: OF STEEL AND sad Auditer General

MINES (SHRI N.K.P. SALVE) : I beg Y " Vihereon. [Placed in  Li-
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brary. See No. LT-7187
83]

Notifications under Ceatral Reserve
Police Force Act, Delhi Police Act;
Apnual Report of and Statement ,¢

Review on Central Civil Services
Sports Control Board New Delhi for
982-43 and Grih Kalyan Kendra

Delb: for 1952-83

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHR1 P. VENKATASUBBAIAH) : 1
beg to lay on the Table :

(1) A copy each of the following
Notifications (Hindi and Eng-
lish versions) issued under
soction 18 of the Ceatral
Rescrve Police Force Act,
1949 :

(i) The Central Reserve
Police Force (Second
Amcndment) Rules, 1983
published in Notfication
No. G.S.R. 631 in Gazeite
of lodiu dated the 27th
August, 1983,

(ii) The Central Resecrve
Police Force (Third
Amecndment) Rules, 1983
Published in Notification
No. G. S. R. 768 in
Gazette of India dated
the 22nd October, 1983,
[Placed in Library, See
No. 7188/83)

(2) A copy each of the following
Notifications (Hindi and Eng-
lish versions) under sub-section
(2) of section 148 of the Delhi
Police Act, 1978 :

(i) Tbe Regulations of Licen-

sing aod Coatrolling

Places of Public Amuse-

ment (other than cinemas)

and Performance of Public

Amuscment (Ameadment),

==+ ' 1983 published in Notifl
T T catiom No. 2149,Sp. Cell

)
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(i)
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(i)

i)

(ii)

in Delhi Gazette dated
the 22nd September,
1983,

Notification No. F.
10/60/30-Home (P) Estt.
pablished in Delhi Gazette
Dated the 24th Septem-
ber, 1983 regarding
charges for additional
police to private persons
and commercial establish
ments ctc, [Placed in
Library. SeeNo. LT-
7189,83)

A copy of the Annual Re-
port (Hindi and English .
versions) of the Ceatral
Civil Services Sports Con-
trol Board, New Delhi,
for the year 1982-83
along with Audited
Accounts,

A statement (Hindi and
English versions) regard-
ing Review by the Govern-
mcnt on the working of
Central  Civil  Services
Sports  Control Board,
New Delhi, for the year
1982-83. [Placed in Lib-
rary, See No. LT-7190/
83] -

A copy of the Annual Re-
port (Hindi and English
versions) of the Grih
Kalyan Kendra, New
Delhi, for the year 1982-
83 along with Audited
Accounts.

A statement (Hindi and
English versions) regard-
ing Review by the
Government on the work-
ing of the Grih Kalyan
Kendra, New Delhi, for
the year 1982-83. [Placed
in Library. See No.
LT-7191/83])



